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PART I
Appointments, Postings, Transfers, Powers, Leave and other Personal Notices

HOME DEPARTMENT
NOTIFICATIONS 

The 14th October 1944.

HEALTH AND LOCAL SELF-GOVERNMENT 
DEPARTMENT 
NOTIFICATION 

The 18th October 1944 
No. 3792-L.S.-G.—Dr. Rajkishore Da3No. 5512-A.—On returi} from leave, Mr. C. S. Jha, No. 3792-L.S.-G.—Dr. Rajkishore Das, m.b., 

i.e.s., is appointed to officiate as Secretary to Government appointed to act as a temporary Civil Assistant Surgeon 
m the Supply and Transport Department.

M.B., B.S., IS

with effect from the 4th October 1944.
The 14th October 1944

No. 5513-A.—On being relieved of, his duties as 
officiating Secretary to Government in the Supply and 
Transport Departimmt, Mr. B. Mukerji, i.e.s., is granpe 
leave on average pay for one month and seven days unde?' 
rules 77 and 81 of the Fundamental Rules.

The 14th October 1944
No. 5528*-A.>—Mr. R. S. Swann, i.e.s., __0_

Recruiting Officer, Circle Officer, Small Savings Scheme app0inted to „
and Additional Under-Secretarv to Government in tne 8oCieties, Cuttack Circlo, yice Sri Rajendra Mohan 
Home* and Finance Departments, is granted leave on Qhatterji, Assistant Registrar of Co-operative Societies-, 
average, pay for one day under Fundamental Buies 77 and transferred,
81 in extension of the leave granted to him m notification 
No. 4134-A., dated the Oth August 1944.

By order of the Governor 
S. DAS

Secretary to Government

DEVELOPMENT DEPARTMENT
NOTIFICATIONS 

The 18th October 1944
No. 3478-D.—Sri Ananta Prasad Panda, Assistant 

Registrar, Co-operative Societies, Berhampur Circle, is 
be Assistant Registrar, Co-operative

Provincial

The 18th October 1944
No. 3479-D.—Sri Rajendra Mohan Chattorji, Assistant 

Registrar, Co-operative Societies, Cuttack Circle, • is 
appointed to act as Assistant Registrar of Co-operative 
Societies, Berhampur Circle, vice Sri Ananta Prasad Panda, 
Assistant Registrar, Co-operative Societios, transferred.

The 18th October 1944
No 4 -Mr R A E Williams, I.e.s., Chief No. 3481-D.-Inoxerci.se of the powers conferred by

| ^GovernmentfiS ATSSfi

fundamental VRules%vith effectfrom the 21st October 1944. VI* WH). ^ CK

The 18th October 1944 Co-operative Societies-
No. 5617-A.—Mr A. H. Kemp. I-C-S., ol“cl“""“]nnraent (a) in respect of all classes of societies, tho powers of

kry to Government in the Revenue and JJ-'Veiop the Registrar under clause (b) of sub-section (1) of sec
departments ancl Reconstruction Officer, > . tion 8, sections 10, 14, 20, 34, 48 [excepting the powers
^pointed o act as Chief Secrotary to Government undor Biib-secti.one (6) and (8)], CO and 54 (so far as it
further orders. relates to sums recoverab.e under.* sections 39 and 48) ol

The 14th October 1944 the^said Act;
No WfiP in T,nrKimnee of sub-rule (b) (7) ot rule ol ^ in respect of primary societies (agricultural and

(,r the oh- v i i Ipk Rules 1040, the Governor-of ,,on-agricultural) with unlimited liability, tho powers ofthp
Orissa is si Banambar Mahanti, the K • £ ar under section 35, sub-section (1) of section 3(5

., .lh ,. „„,4> office of tho District Magistrate, C.utta«K. y (c) in respect of agricultural societies with unlimited
Secretary and the Executive fn‘.ho forenoon liability, the powers of the Registrar undor sections 9, U,
cfa,TSp°rt Authority, Cuttack, with (fed fr° Jl{, took 12 and 25 of the said Act,
/ 19th September 1944, the date on whici im Qctoher m4
JVfcr charge of the said Deportment. No. 3482-D.—In exorcise of the powers conferred by

Rv order of the uection 3 of the Madras Cp-operatiyo Socioties Act, 102#
V. RAMANATHAR (Madras Act VI of 1932), the aovernor of Orissa is pleased

By order of the Governor 
R. A. E. WILLIAMS

to Government

■N

Chief Secretary 
The 18th October 1944

i

Deputy
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period of two months under rules 150, 155 156 and u, 
of the Orissa Service Code, with effect from the 2»t,Mohan Chatterji, Assistant ato confer on Sri Rajendra

Registrar, Co-operative Societies— , nowrrs of December 1944.(alia respect of all classes of societies the powers oi
1 J P ' sectims 15, 18, 37, 50 a-d sub-see-

51 and section 57-A ot

By order of tho Gov 
S. DAS 6rnoP

Secretary to Govern^€flf
a Rc gistrcr under 
lions (1), (2), (3) and (4) of section
lhB ^b) in respect of agricultural societies with unlimited 
liability, f. o .powers of a Registrar under c ause (6) of 
sub-soetion (1) of sec tion 7 and sections 8, 9, 10, 11 and 12
oi*the sail Act; and . The 13th October 1944

c) in respect of primary sxietics wi • 10194-E.—Leave for eighteen days, with effeof
ii .bilitv, the powers of a Registrar un or _ i ° from°the 20th March 1944, namely, earned leave for seve^
said Act. teen days and extraordinary leave for one day, was granted

Na 3488-D J A ante Prasad ' Panda, Assistant to Sri A. B, Mohanty temporary Assistant Engineer. under 
Registrar,^ Co-operative Societ os, Cuttack Circle is Northern Division, under rules 18(1) and 21(11) 0f the

Heais fitted jo affix 7th to.9th April 1944 (Holiday 
sddiuoi to his own duties, during the period Hai Bahadur under the Negotiable Instruments Act and oinday) to l,if. 
Satish Chandra Roy, Deputy Registrar, Co-operative leave.
Societies, officials as the Director of Development and* This cancels notifications No. 6908-L.. dated the_ 5th 
R eistrar Co-operative Societies, Orissa or until further July 1944 and No. 8999-E., dated the 1st September 1944. 
orders. ’ ‘ BRIJ NARAYAN

2. Sri Ananta Prasad Panda is vested with all tho powers Chief Engineer
of a Registrar under the Madras Co-operative Socioiies ffie Tith October 1944
Act, 1932 (Madras Act VI of 1932), excepting those ^o. 10278-E.—Sri E. V. S. Iyer, Executive Engineer, 
referred to in sections 43. 4 V 51(5) and 57 w'iihin the Kora put Division, is granted leave on average pay for 
areas of the Province of Orissa to /which the said Act is twenty-five days, with effect from the date of relief, under 
applicable, and with all tho powers of a Registrar under ruies 150 and 155-157 of the Orissa Service Code, 
the Bihar and Oris3a Co-operative Societies Act, 1935 
(Bihar and Orissa Act VI of 1935), excepting t1 o;c under 
sections 26, 40, 41, 44(5), 47(3), 48(6) and 4S(8) within the 
areas of the Province of Oris^ to which the said Act is

PUBLIC WORKS DEPARTMENT
NOTIFICATIONS

The 17th October 1944
No. 10279-E.—-Sri Bijoyram Misra, Assistant Engineer 

in charge of Koraput Subdivision, is appointed to hold 
charge of current duties of Koraput; Division in addition to 

. his own, vice Sri E, V, S. Iyer, Executive Engineer, 
, By order of the Governor , m-anied leave.

P. C. DAS
Deputy Secretary to Government

applicable.

The 17th October 1944
No. 10302-E.—Mr. B. B. Lai, temporary Assistant 

Electrical Engineer, Bihar, whose services have been 
placed at the disposal of the Government of Orissa, is 
appointed as a Special Officer to be attached to tho 
Electrical Division, Orissa, sanctioned in this Department 

The 18th October 1944 order No. 10298-E., dated the 17th October 1944, with
No. 3213-E.—Sri Bidhubhusan Das is appointed as- effect from the 23rd September 1944 (afternoon) to tho 

a Lecturer in English in the Ravenshaw College at Cuttack 1st October 1944,
in the junior branch of class II of the Orissa Educational The 17th October 1944
Service, with effect from the 8th September 1944, tern- No. 10303-E.—Mr. B. B. Lai, Special Officer attache! 
poranJv for a period of three months or till appointment to the Electrical Division, Orissa, is appointed to act i,s
is made m consultation with the Joint Public Service Electrical Engineer, Orissa, with effect from the 2nd
Commission, whichever is earlier, vice Sri Girija Shankar October 1944, vice Mr. B. B. Ray Electrical Engineer, 
Ray, appointed as Principal of the Puri College. granted leave. * S

The 18th October 1944 By order of the Governor
No. 3214-E.—Sri Prafulla Kumar Pati is appointed as BR1J NARAYAN .

a Lecturer m English in the Ravenshaw College at Cuttack * Secretary to Government
m vhe junior branch of class II of the Orissa Educational' The 17th October 1944
Service, with effect from the 0th September 1944, tern- No. 10301-E.-The following notification,’ issued by 
poranlv for a period of three months or till appointment the Government of Bihar in the Public Works Department,
is made m consultation with the Joint Public Service 1S republished for general information
Commission, whichever is earlier, vice Mr. A. P. O’Brien 
transferred. ’

EDUCATION DEPARTMENT 
NOTIFICATIONS

By order of the Governor 
BRIJ NARAYAN

v 00 The 18th October 1944 f Secretary to Goveriwienty
No. 3215-E.—-Sri Nandakishore Misra i? appointed as v os- n n TJle 3rd 0ctober 1944 

a Lecturer m English in the Ravenshaw College at Cuttack AcV;°; *s<ervices of Mr. B. B. Lai, temporary
m the junior branch of class II of the Orissa Educational EI*ctr;LcaI Engineer, Bihar, are placed at the
Service, with effect from the 6th October 1944, tempo- °J t^e Government of- Orissa for the period from
rariiy for a period of three months or till appointment is Ibt SePtember 1944 to the 31st October 1944.
made m consultation with the Joint Public Service 
mission, whichever is earlier. Com- W. G. CAME

Secretary to Government,
'The 18th October 1944

»1 SUB0K-AT^civn- services,„e a t-r «£o~; “"UW"
months, with effect from the- 1st September 1944 or til] =,fl7 A l'1? }*ih October 1944
appointment is made ^ in consultation with the Public u .r/akshmi Charan Sahu, Sub-Deputf
berv.ee Commission whichever is earlier. confirmed t &ub-UePuty Collector on probation. *

XT „„„„ r-. The mh October 1944 confirmed _ in his appointment in the Subordinate Civ'1
No. 322°-E.-Sn Prasanna Kumar Das is appointed S<i‘V,Ce' w,tb e‘ff<?ct from the 26th February 1944 

J i^ 1 “ “ eTistr-Iin tb* Ravenshaw* Coll e°e By order' o7the Governor |

appointment is made in consultation with the pJvl 
Service Commission, whichever is earlier. 1 ubl‘e OFFICE OF THE DIRECTOR OF 

DEVELOPMENT 
NOTIFICATION

V The 17th October 1944 ji
in v" partial modification of orders convejfj
m notification No. 10896, dated the 4th October 1»**

.. _ The 18th October 1944
No. 3223-E.—Sri Sribatsa Panda, Superintend 

Excise, Koraput, is granted leave on ont of 
average pay for
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S o- N- Mitra, Assistant Director of Fisheries, Orissa is 

,-,tefi earned leave for ten days from the 2nd October 
the 11th October 1944 under rule 18 of the Orissa 

Rules/ .

ORISSA EDUCATIONAL SERVICE
NOTIFICATIONp2 The Pith October 1044

No. 19-A.—Sri P. R. Rajagopal. who does not hold any 
Substantive appointment under Government and is now 

Director of DevclopvieM, Orissa r'ctin8 88 temporary Lecturer in History in the Balasore
College, is allowed extraordinary leave without allowance 
/or a period of twenty days under rules 21(ii)*.and 28(3) of 
I he Orissa Leave Rules. 1939, with effect from the 17th 
October 1944.

2. He is permitted to prefix the Puja vacation of the 
College to his leave.

1&4 to 
J,eavc t- 8. C. ROY

(
OFFICE OF THE DIRECTOR OF 
HEALTH AND INSPECTOR-GENERAL 

OF PRISONS 
NOTIFICATION 

The 12th October 1944
S. C. TRJPATHI

Director oj Public InstructionOrissa
No. 3311-JI.—•!>. Jalahiddin Ahmad, m.b., made over 

charge of the Samba!pur Jail to Dr. Narayan Das Dutta, 
in the forenoon of the 2nd October 1944.M.B.-, D.T.M.

SUBORDINATE EDUCATIONAL SERVICE 
NOTIFICATIONS 

The 12th October 1944
No. 30—In partial modification of item (4) of notifica­

tion No. 24, dated the 12th August 1944, the following 
promotions to the upper division of the Subordinate Edu­
cational Service are sanctioned on a temporary basis, with 
effect from the loth September 1943, in each

Teaching Branch

A. N. CHOPRA, Lt.-Col..
Director oj Health and Inspector-General 

oj Prisons, Orissa

OFFICE OF THE CONSERVATOR OF FORESTS
NOTIFICATIONS 

The 14th October 1944
No. 3373—Rai Bahadur Krishna Lai Maulik, Extra 

Assistant Conservator of Forests in charge of Ghumsur 
South Division, is granted leave on average pay for twenty- 
(w0 days, with effect from the 2nd October 1944 to the the bch°o1 Section of the1'Pun College and now on deputa- 
23rd October 1944, inclusive, under rules 150. 155, 156 and Lon as Provincial Publicity Officer (Technical Training 

57 0f the Orissa Service Code, with permission to prefix Scheme), Orissa, vice Sri Harimohan, Patra, appointed io
act-in the Orissa Educational Service.

(2) Sri Nagendranath Kar, an assistant master (Science 
teacher) in the School Section of the Balasore College, vice 
Sri Baikunlha Nath Patnaik, on deputation as Provincial 
Publicity Officer (Technical Training Scheme), Orissa.

The 14th October 1944
No. 31—Sri Nagendranath Kar, an assistant master in! 

the High School Section of the Balasore College, is allowed 
leave on average pay on medical certificate for seven days 
under rules 150, 155-57 and 163 of the Orissa Service’ 

Conservator of Forests, Orissa Code, with effect from the 4th September 1944.

case:—

(J) Sri Baikimtha Nath Patnaik, an assistant master in

the Dashara holidays from the 24th September 1944 to 
the 1st October 1944 to the leave.-

The 14th October 1944
No. 3374—Sri A. Neeladri Rao, Assistant Conservator 

of Forests in charge of Balliguda Division, is appointed to 
be in additional charge of Ghumsur South Division, vice 
Rai Bahadur Krishna I.al Maulik, Extra Assistant Con­
servator of Forests, granted leave.

J. MV. NICHOLSON

I
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that tlie said society ought to be dissolved ; now, therof^yo 
in exercise of the power conferred by sub-section (l)9 ^ 

42 of that Act, I hereby caned the registration of
The 14th October 1944

No. 32—An exchange of appointment is sanctioned
between (I) Maulavi Hussain Kb an, Deputy Inspoct or ot
Schools, Sadr subdivision, Cuttack and (2) Sri 1 And further, in exercise of the power conferred by Bub. .
Chandra Ghosh, Deputy Inspector of Schoois, Jajp (1) seption 47 of the same Act, J hereby app0im
subdivision, with effect from tae dates on whi t y 1 Assistant Registrar, Co-operative Societies, Berbai&p^
their respective appointments. Ciroie, to be liquidator of the abovenamed society.

No 33—Sri Srinatl/fiav, Assistant Headmaster of the The 14th October 1944
SeeondarT Training School* a* Cuttack, is allowed to eon- -No. 8629-Whereas after the holding of an inquiry 
tinue to sic' as a part-time Lecturer in Mathematics in the under eub-soction (1), section 3.8 of the Madras Co-operative 
T \ classes attached to the Harenshaw Girls’ School at Societies Act. 1932, into the constitution . working and 
Cuttack for the current session of the I. A. classes there, financial condition of the Aska Board High School Servants

Co-oporativo Society, Limited, bearing registration 
No. J. 234 of 24th June 1928 in the district of Ganjarn, 

of opinion that the said society ought to bo dissolved ; 
now, therefore, in exercise of the power conferred by 

CO-OPERATIVE SOCIETIES sub-section (1), section 44 of that Act, I hereby cancel the
NOTIFICATIONS registration of the said society

The 14th October 1944 And further, in exercise of the power conterred by sub. |
No. 8512—Whereas after the holding of an inquiry under section (1), section 47 of the same Act, I hereby appoint | 

sub-section (I), section 38 of the Madras Co-operative the Assistant Registrar, Co.-operative Societies, Berhampur j 
Societies Act, 1932, into the constitution, working andfinan- Circle, to be liquidator of the abovenamed society, 
rial condition of tho Berhampur Muslim Co-operativo b.'O. KUi
.Stores, Limited, bearing registration No. J. 523 of 21st Registrar
November 1942 in the district of Gan jam, I am of opinion po-operafive Societies, Orissa

tion

with effect from the 11th August 1944.
S. C. TR1PATHI 

Director of Public Instruction, Orissa j am

Printed ani Published by S. Hf Khan, Superintendent, Govt. Preas, O. G, 29^—379—20-10-1944Cottage :
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